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‘LOK rSABIIA SECBETARIAT

—

‘Resume’ of work done.by Lok Sabba. during the. Fourth Session
of Third Lok Sabhe.

Perio] of Session ... _—

Number. of sittings .... ves

Number of sitting hours:

ADJOURNMENT MOTIONS

Notices received R

.Brought. before the House

Leave refused by the House

Consent. withheld .

BILLS

.eve.. 18th,Februpry to, Tth.May,
1963

ve. 61

414 hours and 51 minutes.

Y 19 -
oue 2
2
17

A.: GOVERNMENT BILLS

() Introduced:

(1) The.Central Sales Tax (Ameadment) Bill, 1968
(2)  The Government of Union. Territories.Bill, 1963

(3)  The Finance: Bill, 1963

(4)  The Super.Profits Tax Bill, 1963
(5)  The Compulsory: Deposit Schemec Bill, 1963
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(6) The Appropriation (Railways) Bill. 1963
(7) The Appropriation (Railways) No. 2 Bill, 1963
(8) The Appropriation Bill. 1963
(9) The Appropriation (Vote on Account) Bill, 1 963
(10) The Export (Quality Control and Inspection) Bill, 1963
(11) The Bepgal Finance (Salés Tax) (Delhi Amendment) Bill.
1963
(12" The Official Languages Bill, 1963
(13) The Appropriation (No. 2) Bill, 1953
(14) The Institutes of Technology (Amendment) Bill. 1963
(15) The-Appropriation (Railways) No. 3 Bill, 1963
(16) The Appropriation (Railways) No. 4 Bill. 1963
(17) The Appropriation (No. 3) Bill. 1963
(18) The Constitution (Seventeenth Amendment) Bill. 1963

(ii) Bills passed by Rajya Sabha laid on the Tabls.

(1) The Indian Emigration (Amendment) Bill. 1963
(2) The Iron Ore Mines J.abour Welfare Cess (Amendmeat) Bill.
1963.

(iii) Select Committee  Motion for extension of time for
presentation of Report of Select Committee adopted

Major Port Trusts Bill - Time extended upto the first day
of the next session.

(iv) Referred to Joint Committee
The Government of Union Territories Bill, 1963.

(v) Joint Committee - Motions for extension of time for
presentation of Reports of Joint Committesy adopted

(1) The Constitution (Fifteenth Amendment) Bill, 1962 - time
extended upto 29.3.1963

(2) The Constitution (Sixteenth Amendment) Bill, 1963 - time
extended upto 29,3.1 968.



i3)

(1)
(2)
13

(a3

2)
3)
4)
(5)
(6)
(7)
(8)
9
(10)
(11)

Tk: ( uristian Martiage and Matrimonial Causes Bill, 1962 -
i::0e Lootiter »xa-uded upto the lastday of the next session.

Jrias vommu.ce  Appointment of Member.

“h+i M.L. Dwivedi appojnted to-the Joint Committee on the
Christian Marriage and Matrimonial Causes Bill vide
i:te Shri Mulchand Dube.

Motion rezommending to Rajya Sabha to nominate a member
on the JointCommittee on Christian Marriage and
Matrimonial Causes Bill vice late Shri Thomas Srinivasan
:a-.!nptcd_

Renct of Joint Committee presented.

The Constitution (Fifteenth A mendment) Bill, 1962
The Constitution (Sixteenth Amendment) Bill, 1963
The Government of Union Territories Bill, 1963.

(viii)  Evidence before Joint Committee - laid on the Table

Joint Committee on the Constitution (Fifteenth A mendment)
Bill. 1962.

(ix) Bills passed

The Delhi Rent Control (Amendment) Bill, 1963 as passed by
Rajya Sabha

The Agricultural Refinance Corporation Bill. 1962.

The Appropriation (Railways) Bill, 1963.

The Appropriation Bill, 1963.

The Appropriation (Railways) No. 2 Bill, 1963

The A ppropriation (Vote on Account) Bill, 1963

The Central Sales Tax (Amendment) Bill, 1963

The Appropriation (No. 2) Bill, 1963

The Finance Bill, 1963

The Super Profits Tax Bill, 1963

The Official Launguages Bill, 1963



(12) The Bengal Finance (Sales Tax) (Delhi Amendment) Bill,
1963

(13) The Appropriation (Railways) No. 3 Bill, 1963
(14) The Appropriation (Railways) No. 4 Bill, 1963
(15) The Appropriation (No. 3) Bill, 1963

(16) The Compulsory Deposit Scheme Bill, 1963

(17) The Constitution (Fifteenth Amendment) Bill, 1 963 .as re-
ported by the Joint Committee

(18) The Constitution (Sixteenth Amendment) Ball 1963 as
reported by the Joint Committee

(19) The Export (Quality Control and Inspection ) Bill, 1963

(20) The Government of Union Territories Bill, 1963, as
reported by the Joint Committee.

(x) Bills passed by Houses of Parliament and assented to by
the Presiden: - laid on the Table

(1) The Indian Tariff (Amendment) Bill, 1963.

(2) The Hindi Sahitya Sammelan (Amendment) Bill, 1963
(3) The Representation of the People (Amendment) Bill, 1963
(4) The &pﬂropriation (Railways) Bill, 1963

(5) The Appropriation (Railways) No. 2 Bill, 1963

(6) The Appropriation Bill, 1963

(7) The Central Sales Tax (Amendment) Bill, 1963

(8) The Appropriation (Vote on Account) Bill, 1963

(9) The Delhi Rent Control (Amendmeat) Bill, 1 963
(10) The Agricultural Refinance Corporation Bill, 1963
(11) The Appropriation (No. 2) Bill. 1963
(12) The Finance Bill, 1963

B. PRIVATE MEMBERS’ BILLS

(i) Introduced:

(1) The Hindu Marriage (Amendment) Bill, 1962 (Amendment o/
Section 13) by Shri Diwan Chand Sharma.

(2) The Young Persons (Harmful Publications) Amendment Bill
1963 (Amendment of section 2) by Shri C. K.
Bhattacharyya



(3)
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(6)

(7)

(8)

5

The Wocking Journalists (Conditions of Service) and Miscel-

laneous Pravisions (A mendment) Bill, 1963 (Insertion of

new ~ecuon 74 j by SheiC.K.Bhattacharyya.

The Crimmmal Law Amendment Bill, 1963, by Shrimati T.

l.akshmi Kanthamma.

The Constitution (Amendment) Bill, 1963 (Ameadment of
Acticle 368) by Shei Hari Vishnu Kamath.

The Indu:irial Disputes (Amendment) Bill, 1063 (4mendment
of sc<ction 33) by Shei C.K. Bhattacharyya.

The Salaries und Allowances of Ministers (Amendment) Bill.
1963 (Amendment of sections 3, 4 etc.) by Shri Hari
Vishnu Kamath.

The Disclosure of Assets of Ministers Bill, 1963 by Shri Hari
Vishou Kamath.

(ii) Rill passed by Rajya Sabha - laid on the Table:

(iii)
1)

(2)

(3)

@)

(iv)

The Marine Insurance Bill, 1963, by Shri M.P. Bhargava.
Opinions on Bills - laid on the Table

Paper No. | containing opinions on the Hindu Succession

(Amendment) Bill, 1962 by Shei J.B.S. Bist, M.P.

Paper No. I containing opinions on the Legislative Coun-
cils (Composition) Bill, 1962 by Shri Shree Narayan
Das.

Paper No. Il containing opinions on the Legislative Coun-
cils :(Composition) Bill, 1962 by Shri Shree Narayan
Das.

Paper No. I containing opinions on the Hinda Succession
(Amendment) Bill, 1962 by Shri J.B.S. Bist.
Report of Joint Committee - laid on the Table:

The Marine Insurance Bill, 1963 by Shri M.P. Bhargava
(Iatroduced in Rajya Sabha)

(v) Bills withdrawn

(1)

The Cent‘rnl Silk Board (Amendment) Bill, 1962 (4 mendment
of sections 4 and ) by Shri Sham Lal Sacaf.



(2) The Length of Cinematograph Films (Ceiling) Bill, 1962 by
Shri Rameshwar Tantia.

(3) The Child Marriage Restraint (Amendment) Bill, | 962 (Amend-
ment of sections 2 and 3) by Shri Diwan Chand Sharma.

(4) The Constitution (Amendment) Bill, 1962 (Insertion of new
Article 1554 and amendment of article 167) by Shri
Tika Ram Paliwal,

(5) The Mines :(Ameadment) Bill, 1962 (4mesdment of sections
12, 64, 66, 67, 70, 72C and 73) by Shri 5.C. Samanta.

(6) ;I'he Insurance (Amendment) Bill, 1962 (Amendment of sec-
tions 31Aand 40C) by Shri Indrajit Gupta.

(7) The Delhi Land Reforms (Amendment) Bill, 1962 by Shri
Naval Prabhakar.
(vi) ~ Bill negatived

The Working Journalists (Conditions of Service) and Mis-
cellaneous Provisions (Amendment) Bill, 1963
(Insertion of new section 74) by ShriC.K.
Bhattacharyya.

(vii) Bill - Debate adjourned:

The Constitution (Amendment) Bill, 1062 (Amendment of
articles 100 and 189) by 3uri M.L. Dwivedi.

(viii) Bill under consideration

The Delivery of Books and Newspapers (Public Libraries),’
Amendment Bill, 1962 (Amendment of section 2) by
Shri C.K. Bhattacharyya.

(ix) Bill passed:
The Marine Insurance Bill, 1963, as passed by Rajya Sabha.

(x) Bill passed by the Houses of Parliament and assented to by
the President - laid on the Table. »

The Marine Insurance Bill, 1963.



4  CALLING ATTENTION -- STATEMENTS MADE/LAID REGARD

ING NOTICES UNDER RULE 197.

-Name of Mermber

=1 Subject Name of Minister
- Date of statement
T 4

T 2 3

I Acciaent.in Jamuna.Colliery Shri Ram Sewak
Madhya Pradesh.on 15:2.63 Yadav

Unemployment. among arti- Shri Tridib Kumar

sans and goldsmiths as.a Chaudhuri
vasult of Gold Control QOrder.
Visit of Joint United States Shri Harish

Commonwealth. Air Mission Chandra Mathur
to Jndia and the proposal of
an Air Umbrella’ over

India.

Shri Hari Vishnu
Kamath

i. Proposed. federation of
Malaysia. -

H,H. Maharaja
PJ« K- DGO

5 Bursting of. a water tank.in
the Military. lines. at
Saugar in Madhya Pradesh on
the 14th February, 1963,

6. Nationalisation of Banks.in  Shri. Rameshwar

, Buma. Tantia

7. Intrusion and firing on the  Shri Tridib Kumer
18th February, 1963.by East- .Chandburi
Pakistan Poli¢emen in the
Murshidabad: district. -

" Entry of Naga hostiles Shri Hem Barua

. through Manipur. -

% Railway.accident at:Allahs-  Shri Rameshwar
bad station.: Tantia

She K.D. Malaviya
19.2,1963

Shri Morarji Desai
20.2.1963

Shri . aharlal Nehru
21.2.1963

Shri Jawaharlal Neh
22.2.1963

Shr Y.B. Chavan
-25.2.1963

Shei_Jawabarlal Nebru
-25.2.1963

Shri Morarji Desai
27.2.1963

Shrin_: ati. Lakshmi N.

97.2.1968

Shei ah IN
2.3.1968

Shri.§: Y. ,H!m!!_‘ng

4.3, }963

7



10, , Sino-Pakistan Border Agree- . Shri Hem Barua Shrj Jawahaglal Nebru

11..

13.

14.

13.

16,

17.

18,

19,

ment and reaction of the

Government of India thereto.

Talks held. by Home Minis-
ter with: the King of Nepal.

munity in East Pakiatan.

5.3.1963

Shri S.M. Banerjee Shri.Lal Bahadur
_Shustyi

7.3.1963
_Delay in arrival of police ~ Shri P.R,Chekre- Shx R.M. Hajamavis_
at Delhi Town Hall, verti 8,3.1963
Disturbences.in Kiriburu Shri Hari Charan  Shri. RM. Hajamavis on
Iron Ore Project. Soy .behalf of Minister of
Mines & Fuel,
183.1963
‘Accident at Jamuria Shri Hem Barua . Shri R.K. Malaviya
Colliery. 23.3.1963
Concentration of Chinese  Shri Yashpal Singh Shp Jawahardal Nehru
troops in Tibet. - -23:8.1963
Statements made in Shri Hem Banua Shri Jawsharlal Nehru
Washington. by Shri B. 23.3.1963
Patnaik , ChieF Minister of Crissa,
regarding strength of Defence forces. |
Accident.between Tiru- Sori Ram Sewak Shri Shahnawaz Khan
chi Reni Fxpress and a Yadav 25.3.1963
.bus.
Crash of ILAF, jet air Shri P. Venkata  Shri Y.B. Chavas
craft on 29.3.1963.in subbaiah 1.4.1963
New Delbi. - P
Chinese announcement re Shri Raghunath Shi Jawaharlal Nebhru
garding release of Indian Singh. 3.4.1963
prisoners of war.
Harassment of minority com-  Shri Hem Barua Shri Dinesh Singh

3.4.1963

e . P




———— - v
-2 -3 -4

l - - - -
Ficing by Nagahostiles at  Dr. LM Singhvi  Sagdar Swaran Singf
+ military special on 13.4.1963

11.4.1963 near Noajan Sta

tion- -

22 Kidnapping of seven Indian Shri P.R. Chakra  Shrimati Lakshmi N.
Nstinpals by Pakistanis vert, Menpa.
f: moriver hﬂ“l‘ldi- 174. }963

“ighting of unidentified Dr. L.M. Singhvi  Shri ¥.B. Chayan
ships off the Andhra Coast. 18.4.1963

23, Deience Mission despatched Sardar Kapur Singh  Shri T.T. Krishnam-

1o negotiate India’s defence _2cAn.
requirements. 18.4.1963
Accidents. at Mithani Shri Yashpal Singh Shri R.K. Malaviys
collisry on 12.4.1963. and 19.4.1963

Yripur éol]icry. on 10.4,1943.

industrial licensing policy ~ Shri S.M . ‘Banerjee Shs Jawahadal Nebgu
of the Government.in view 23.4.1963

of the press.report that two

concerned Union. Ministers

lrave disagreed on the present

procedure of.issuing. such

licenses.
. Proposed merger of U:A.R.,; Shri P.R. Chakre- Shri Qinesb Sin é .
Iraq and Syria. verti. 23.4.1963
‘8. Rise in price.of rice.in Shri P.R. Chakra- Shg S.K. Patil
West Bengal. verti. -25.4:1963
/) Shortage of water suppl:ﬂg'ln' Dr, L.M. Singhvi Dz, Syshila Nays ;
Delhi. ' ' *29.4,1963

New Cbiﬂl news agency Shﬂ' Hem Barua S’hﬂ.. LI.I. Bahador
report regarding. persecn- Shestgd.
tion. and maltreatment of -30.4.1963
Chinese.internees. .
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-2 -3 4

1

-31.. Reported shoetfall.in food . Shei S. Hansda Or. Ram Spbhag Singh
production targets during 30.4.1963
Third Plan period.

82, Drastic cut in pigiron quota Shri Yashpal Singh Shri C..Subramaniam
:supplied to the foundyies -in 1.5.1963
Punjab.

33 Accident in Jharkhad Shri C.K. Bhatte-  Shri R.K. Malaviya
Colliery. charyya 3.5.1963

34, Kidnapping of Santhals by ~ Shri S. M, Banerjee Shri Dinesh Singh
East Pakistan border 4,51963
police.

35. Crossing of Hindu families Shri P.R. Shri Dinesh Singh,
from East Pakistan into Chakraverti - 4.5.1963
Tripura.

36. Scarcity of sugar in Punjab Sardar Dhanna Shri S.K. Patil

Singh Gulshan 6.5.1963

37. Visit of Minister of Steel Shri Dwarkadas Shri C. Subremaniam
and Heavy Industries to Manki 6.5.1963
Austria and West Germany.

38. Complaints by detenues of Dr. L.M. Singhvi  Shri Dinesh Singh
Indian origin in slave Is- 7.5.1963
‘land near Colombo. regard-
ing treatment meted out to
them.

39. Crash of an_sircraft of the  Shri S.M. ‘Banerjee Shai A Mohinddin

Delbi Flying Club. 7.5.1963



5 DISCUSSION- ON MATTER OF URGENT PUBLIC IMPORTANCE

-Subject Name of Member Date of discussi
Gold Control Scheme Shn Prakash Vir Shastr 5.3.1963

6.3.1963

6  DIVISIONS

No. of divisions held - 48

FINANCIAL BUSINESS

A. RAILWAY BUDGET

() Railway Budgst for 1963 64.:

-Subject presented on  General discussion
-Budget (Railways) for 1963 64 19.21963 2.3.1963
4.3.1963
5.3.1962
6.51963

(u} -Demands. for Grants (Railways):

-Subject Discnssed. on . Vozed on.
1. -Demand-No.1 . 6.3.1963 7.3.1963
7.3.1963
2. .Demand Nos.2 to 16.end 18 7.3.1963 8.3.1963

83.1963
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i) Demands. for Excess. Grants, (Railways):

-Subject Prescnted onp. Discussed on . Vated. on
-Demands: for Excess 10.2.1963  20.4.193 29.4.1963
Grants ii respect of
Budget ‘ligjiways) for
1966 51
(iv) Demands. for Supplementary- Grants (Railways):
Suzject Preseated on .Discussedon Voted on
1. -Lemands for Supple 19.2.1963 2R.2.1963 28.2.1963
mentary Grants in respect
of Budget (Railways) for
1962 63 -
Demands for Supple 22.4.1963 20.4.1963 29.4.1963
.entary Grants in respect
of Budget (Railways) for
1963 61.
-B." .GENERAL BUDGET
(i) General Budget for 196364
-Subject Presented on General discussion on
-Budget \General) for 28.2.1963 12.3.1963
1963 64, 13.3.1963
14.3.1963
15.3.1963

16,3.1963
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(ii) Demands for Grants on Account (General Budget)

Subject Voted on
i), axnds for Grants cir Acecunt 16.3.1963
{General Budget) for 196364
Y Yemands for Grants (General Budget):
-Subject ‘Discassed on Voted on

‘izmanids for Grants of the
dinistey,/Departnient of -

(m

2)

{3)

(4

(5)

()

(7
(8)

9

Fxtenal Affeirs

Food and Agriculture

In formation and
Brosdcasting

Education
Scientific Hesearch
and Cultural Affairs

Department of Atomic
F-nergy

Health

Irrigation. and Power

Labour and Employ-

ment

18.3.1963
19.3.1963

19.3.1963
20.3.1963
21.3.1963

21,3.1963
22.3.1963

22.3.1963
23.3.1963

23.3.1963

23.3.1963
25.,3.1963

25.3.1963

26.3.1963
27.3.1963

27.3.1963
28.3.1963

19.3.1un3

21.3.1963

22.3.1963

23.3.1963

23,3.1943

25.3.1963

25.3.1963

27.3.1963

28,3.1963
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- Subject -Discussed on - . Vated on
(10) -Home Affairs 28.3.1963 1.4.1963
29.3.1963
1.4.1963
(11) Works, Housing and 1.41963 3.4.1963
Tebabilitation. 3.4,1963 -
(i2) Law 3.4.1963 3.4.1963
(13) Community Development 3.4.1963 4.4.1963
.and Cocperatior 4.4.1963
(14) Defence 5.4.1963 B.4.1963
6.4.1963
B.4.1963
(15) Commerce and Industry  8:4.1963 9.4.1963
9.4,1963
(16) Transport and Commu 9:4.1963 10.4,1963
nications 10.4.1963
(17 Mines.a=d Fue! 11.4.1963 11.4.1963
(18) Steel & Heavy 13.4.1963 15.4.1963
Industries 15.4.1963
(19) Economic & Defence 15.4.1963 16.4.1963
Coordination 16.4.1963
(20) Department of Parlia  16.4.1963 16.4.1963
mentary Affairs.
(21) Finance 16.4.1963 17.4,1963
17.4.1963
(22) Lok Sabba )
(21) Raj)'l Slbhl 17_4'1%3
(24) Secretariat of the Vic

President
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lv) -Demands. for Supplementary Graats (General):

Subject Presentod Discussed Voted on
on on

miam e — ———

emands. for Supplementary  21.2.1963 12.3.1963 12.3.1963
Lirants i cespect of Budget

renes i) for 1962 63. -

(v)-Demcads. for .+ sz es5 Gramts (General).

-Subject -Presented Discussed Voted cn
on on
Yemands. for. Excess 20.4.1963 20.4.1963 29.4.1963

s:anis ie respect of.
e Budget (General)
tor 1963 61. -

% -HALF-AN-HOUR DISCUSSIONS UNDER RULE 55

-Subject Name. of Member Date
(1) -Amendmeat of article- Shri 'A.K. Gopalan .30.4.1963
.31A of the Constitu-
.tiom. °
(2) Foodadulteration in  Shri Hari Vishou Kamath 1.5.1963
Delhi.
(3) Parliamentary Pro- Seri InderJ. Malhotra 3.5.1963

ceedings on:A.LR.



9. MEMBERS

16

i) Oath or affirmation.

-Name Constituency  State Ln&ls Date on
of Qath. *  hich
oath made
1. -Shri Parasottamdas Dobad  Gujerat  English  23.4.1963
Haribbei Bhil
2. Shri Hemappa Veera: Belgaum Mysore  English  3.5.1943

.bhadrappa Koujalgi

(ii}-Resignation -

-Name State Consti- Date of . Date of announce
tuency resigna mentin the
tion. Houge."
-Skri- U.N.. Dhebar . Gujarat . Rajkot 21.3.1963 25.3.1963

(iii) -L eave. Granted

Ne. "

‘Name: of . Member

Period for. which. leave

granted/absence condon ed.

J—

1. . Baja P.C. Deo Bhanj

8.11.1962 1o 11,12.1962

Sbri U. Muthuramalinga Thevar

Shri Kamal Nath Tiwari

H.H. Mabarani- Vijaya Baje
Scindia of Gwalior

8.11.1962 to 11.12,1962 and
21. 11963 to 25.1.1963.

19.11.1962 to 5.12.194C
6.8.1962 to 7.9.1962;

18.2.1963 to 29.3.1963 anl
1.4.1963 to 7.5.1963.
A o I
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e

No.

A

15,

lo,

Name of Member

Period for which. ] eave
granted/absence condoned,

shri Y.N. Singh
“hei R.V.G.K. Ranga Rao

shii Clicrian J. Kappen

Sirri. Ananda Nambiar

Shri A, Jayaraman
Shri P.R. Ramakrishnan
it Kanakasabai

siri |.al Shyamshah

Sin Debendra Nath Karjee

- Shti A. Nesamony

Shri Desaratha Deb

Shri Biren Dutta

Shri Govind Hari Deshpanda

811.1962 to 10.12.1962

12.11.1962 t0 11.12.1962 and
18.2.1963 to 8.4.1963

27.11,1962 o 11.12.1962

28.11.1962 to 11.12.1962
21.1.1963 to 25.1.1963
18.2.1963 to 29.3.1963 and
1.4.1963 to 7.5.1963.

26.11.1962 to 11,12.1962 and
21,1.1963 to 25.1.1963,

13.11,1962 to 11.12,1962
21.1.1963 to 25.1.1963,

14.11,1962 to 11.12.1962
21.1,1963 to 25.1.1963,

8,11.1962 to 11.12,1952,
21.1,1963 to 25.1.1963
18,2.1963 to 9.3.1963 ani
12.3.1963 to 7.5.1963,

18.2.1963 to 17.4.1963. and
18.4.1963 to 7.5.1963

18.2,.1963 to 17.4.19A3 and
18.4.1963 to 7.5.1963.

21.1.1963 to 25.1.1963 and
18.2.1963 to 6.3.1963

21.1.1963 to 25.1.1963
18.2.1963 to 19;3.1963 and
20.3.1963 to 7.5.1963.

18.2.1963 to 5.3.1963 and
22.8.1963 to 3.5. 1963,




. No.

Name. of.Member

Period fox which leave
granted/absence condoned.

lBl

19.

21.

22.

23.

24.

25.

26.

27.

28,

. Shri-Muldas Bhudardas Vaishya

Shri Vijaya Bhushan Singh Deo

Shet K.K. Warior

Shri E.K. Imbichibava

Sha Ghyusuddin Ahmed

Shri Kolla Venkaiah
Shei G. Yallamanda Reddy

Shn K. Nallakoya Thangal
Shri Harish Chandra Mathar
Shri. Dasaratha Deb

Shri R. Umanath

18.2.1968 to 14.3.1963

18.2.1963 to 19.3.1963 and
20.3:1963 to 10.4.1963

21.1.1963.10- 25.1.1963
18.201963 to 12.4.1963

18.2:1963. to 17.4.1963

30.11.1962 1o 11.12.1962

21.1.1963 to 25.1.1963 and
18.2.1963 10 31.3.1963.

21.1.1963 to 25.1.1963
18,2.1963 to 12.4.1963.

21.1.1963 to 25.1.1963 and
18:2.1963 10 12.4,1953.

24,1963 1075:4.1963
16,4.1963 to 7.5.1963
7.3.1963 to 4.5.1963.
19.11.1962 to 11.12.1962

21.1.1963 to' 25.1.1963 ani
18,2.1963 to 5.4.1943.



tiv) Suspension:

19

. Nate of - Period
al Name of Member si.:): g‘a;ut?c:er- wﬁ:::tlz :; Remarks
- vice of the House. peu&e:f.
Skei-Mani Ram Bagri 13.4.1963 7 days
2. Swami Rameshwaranand - 13,4,1963 Remaining
period of
the ses-
sion.
y Shri Hukam Chand 13.4.1963 Remaining A motion for
Kachwai. period of termiuation of
h suspension of
t.e ses the membﬁr
son 15158 bur "
its conaidera
tion was post
poned after
some Jiscus:
ion first on
.5.1963 and
LA R
i0. -MOTIONS
Date of Decision of
-Brief-subject Under rule  Member discus- the House.

sion.

' . rices of assen-
vial cnmmodiﬁes-

WA

Rule 214,

3. Suspension of first
Provieo to rule 74,

+ Suspension of pro

viso 1o rule 66.

5. Vivian Bouse Com

mission Report.

2. Suspension of sub-

rules (2).and (3) of

191  Shri Indrajit

Gupta

388 Shri Morarji
Desai

388 Shri R.M. -
H.jmavis

388  Shri Morarji

Desai

342 Shri Nityanand
Kanungo

11.12.1962  Adopted
25.1.1963
19, 2,1963

16.3.1963

16,3.1963

22.4.1963

6.5.1963
7.5.1963

Adopted

.Adopted

Adopted




11. OBITUARY - REFERENCES

-Name.and particulars of Date of Date on which refer
. membuahi;: _ death’ .enct. made
1. . Shri- Mulcband. Dube, ‘sitting 26:11.1963 18.2.1963

Member ot Third Lok Ssbha.-

2. ; Shri B.\. Datar, .sjtting 13.2:1963 18.2.1963
Member of the Thisd.Lok Sabba

.an] ‘Minister of State in the

Ministry of Home Affairs.

3.:Dr. Rajendra Prasad, ex- 28.2.1963 1.3.1963
Presideat of India. and President

of the Constituent Assembly of

Indja.

4. :Syed Sultan Ahmed, Member  27.2.1963 4.3.1963
of Central Legislative Assembly. -

5. Shri Jai Narain Vyas, member 14:3.1963 15,3.1963
of Constituent Assembly of Indja
.and Provisional Parliament.

6.: Shri Chheda Lal Gupta, mem- 14.3.1963 15.8.1963
.ber.of-Second - Lok Sabba.

13. PANEL OF CHAIRMEN

-Membergn ominated . Date of nomination

1. . Shrimati- Reau Chakravartty
2. Shri Surendranath Dwivedy
3. :Shgi M. Thirumala Rao 20.92.1963
4. : Shri B.K. Khadilkay
5. i Dr. Sarojini Mahishi
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12 PAPERS LAID ON THE TABLE

By Government

By Private Members

.+ PETITIONS

Fresented.by Members

PRESIDENT'S ADDRESS

384

(i) President’s Address:

Motion of President’s

Sybjeet .laid on Discussed Thanks message
on .adopted on .reported on
ioesident’s Address _ 20,2.1963 27.2.1963  2.3.1963
.. both tHouses of 18.2. 19-63 21.2.1967
‘iament. assembl- T 22,2.1963
‘ together on 18.2. 63, 25.2.1963
27.2.1963

(ii) Conduct of certain Members during the President’s

Address. |

Name of Member Date on

Bricf subject  who raised the
matter.

which is-

cussed.

Decision of the House

Interruptions  Shri Jaipal
and walk-out by Singh.
certain members

during the

President’s.

Address.

18.2. 1963
19,2.1963
19.3:1963

Sarvasbri Bam Sewak Yadav,
Mani Ram Bagri,.and B.N.
Mandal were reprimanded.by
the Speaker while. the
House expressed disappro-
val of the conduct of

Swami Ramesbwaranand.and
Skri B. Singh Utiye. -
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16. QUESTIONS ANSWERED

(i) Starred 1,172
(ii) Unstarred 2,673
(iii) Short Notice 19

17. . RESPLUTIONS

Private Members Resqluh’ons

Sl. Subject. Member  Date of Decision of the
No. discussion. , House

1.+ .Conceciration of eco  Shri Bhagwat 7.12.1962  Withirawn. by

nomic pewer. Jha Azad. 15,3.1963 leave of the
House.
2. Regioral gisparity H.H. Maharaja 15.3.1963 . do-
Pratap 13.4.1963
Keshari Deo
3. Adminisrative Shri Hem 20.3.1963 -do
policy.iz NEFA. Barua
4. Nationalisaticn of Shrimat 29.3.1963  Discussion
Banks. Subbadra 13.4.1963 postponed.
Joshi. 27.4.1963

5. Working of Defeace  Shri A-K- 27.4.1963  Discussion not
of Iudia_Act. Gopalan. concluded-

18. STATEMENTS. BY MINISTEIS

Sl.

N .- Subject Name of Minister Date
[+

L Govemment business for  Shri Satya Narayan Sinha 22.2.1963
the week commencing

25.2.1963.
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-Subject

Name of Minister Date

E'reight concessions to
export trgffic.

Gover:went business for
the vk .-mn.‘.ienciug
doo 195

truveromeni business for
e week commencing

12 3.1963.

Go . ernue as business for

the week commencing
16.3.1965.

Instances of mob violenc
at the Project site of
Kiribiru Iron Ore Project.

Government business for
the week commencing

25.3.1963.

Correciing information
given in.reply to discus-
sion on the Demands for
Grants of the Minjstry of
Scientific Research and
Cultural. Affairs.

Correcting.reply given on

13,3.1963 to.a supplemep-
téry on S.Q. 414 regerding
Credit Guarantee Scheme.

Government. business for

.the. week commencing

Shri S.Y. Bamaswamy 27.2.1963

Shri Satya Narayan 2.3.1963
Sinba
Shri Satya Narayan 8.3.1963
Sinba
Shri Satya Narayan 16.3.1963
Sinkia ¢
Sbri K.D. Vaiaviya 20.3.1963
Shri Satya Narayan 23.3.1963
Sinha
Shri Humayun Kabir 27.3.1963
Skri Nityanand 29.3.1963
Kanungo
Shri Satya Narayan 29.3.1963
Sinha
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-Subject -Name of Minister

Date

11,

12,

13,

14,

15.

16.

17,

18,

Mention of his name-.in Shri T.T. Krishoamachari
connection. with certain

transactions of a mine-

owner operating:in’

- Orise2 from Calcutta.

Government.business Shri Satya Nerayan Sioha
for the week commen-
cing 8.4.1963, " .

Government.business
for the. week commen-
cing 15.4.1963 Shr# Satya Narayan Sinba

Sugar:situation Shri-S. K. Patil

Correcting the reply Shei Dodda Thimmiah
given on 3.4.1963 to

.a Supplementary on

5.Q. 694 regarding

low temperature. carbo-

nisation plant.at
Kothagudam.

Further details.of Shrimati Lakshmi'N. -
the. attack.by Naga Menon
hostiles on.a railway

passenger frain on
9.4.1963,

Government busisess Shri Satya Narayen Sinha

for ithe. week commen-
cing 22.4.1963,

Certain.allegations Sbri Humayun Kabir
made.in.the House.by
Shri Mani Ram:Bagi

_against him on ?3.3.1963.

4.4.1963

6.4.193

13.4.1963

17.4.1963

17.4.1963

20:4.1963

" 20.4,1963

22.4.1963
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Subjact

Name of Minister

Date

e
et

—

9.

| utreciing reply given
a2 s 16T to A sup
pleentary on S. Q. 654
regariing the Official

| anzinge (1 egislative)

(Lo :-Sil')h

tvove et business

for tie remaining period

oi tne session

Cuorrecting replies given

an 263 1953 10 supple
dcmaries oo 5.0, 586
an i 587 regurding

World Food Programme.

"t support for rice
4.1 wheat in 1953 64

R T

Hepori of Siri C.K.
Daphtary Attorney
Ue-neral and Shri-A. Y.
Visvanatha Sastri on
reclain aspects of the
‘ivian Bise Commis-
son Report.

"legarding replies
Kiven on 19,4.1963 to
5.Q. 950 regﬂdins Ce.
ment Factory in West
Bengal.

Shri Bibhudhendra
Mishra

Sbri Satya Narayan Sinha

Dr. Ram Subbag Singh

Shri S.K. Patil

Shri Asoke K. Sen on
.behalf of Shri K.C. Reddy.

Shri Jagannatha: Bao

22.4.1963

22.4.1%3

23.4.1963

26.4,1963

29.4.1963

-30: 4.1963
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S

the House.by the Minister
of Home Affairs against the

Praja Socialist Party on
1.4.1963. -

Dwivedy.

-No. Subject Name of Minister Date
-25. . Correcting the reply given  Shri Mebr Chand Khanna 6.5.1963
on 28.3.1963 to S.Q. 637
regarding allotment of
querters to Government
employeeg.
26. Part I of the Report, of Sbri Nityanand Kanungo 6.5.1963
Shri C.K. Daphtary and
Shri A.V. Visvanatha
Sastri on certain aspects
of the Vivian Bose Com:
mission Report.
27. Discussion with foreign Shri Jawaharlal Nehru 7.5.1963
dignitiries. who had re-
cently visited India,
Indo-Pak talks ete. ;
28. : Investigation of certain Shri Jawaharlal Nehru 7.5,1963
transactions of Messrs.
Serajuddin.and Company,
Calcutta.
19. .STATEMENTS BY MEMBERS
'sl- : . D
No. Subject Name of Member ate
L. -Certain allegations made in Shri Surendranath 8.4.1963




e
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! ii" Subject Name of Member Date
2 tlagifying his position in Dr. Panjgbrao S. B.4.1963
regard  to the payment Deshmukh.

o»f rent to the Government
for the World Agriculture
Fair held at New Delhi in
193960, -

‘.ertain allegations made in Shri A.K. Gopalan 18.4.1963
the House.by the Minister

of Home ‘Affairs. against

ihe Communist Party on

1:4.1963,
ATTORNEY GENERAL TAKING PART IN DEBATE IN THE HOUSE
~ame of the Attomey General Subject Date
Shri C.K. Daphtary The Compulsory Deposit
Scheme Bill, 1963. - 29.4.1963
2l .ANNOUNCEMENTS. BY SPEAKER/DEPUTY SPEAKER
‘ .
-S.b-j.gt -By-whom Date
‘Preeedure -regarding Speaker 20.2.1963
-amendments. |
s

35‘1 L.SRP-29-5-63/20,





